Regional Office

Rajasthan State Pollution Control Board

Shiv Singhpura Housing Board, Nawalgarh Road, Sikar-332001
Phone: 01572-248009, e-mail: rorpcb.sikar@gmail.com

RPCB/RO-Sikar/Legal-212/ | 34 Date: @2R.,02. 2022

To,

The Register General
National Green Tribunal
Principal Bench,

New Delhi

Sub:- Report of joint committee constituted in 0.A. No.363/2021 in the
matter of Kalu Ram Yadav V/s State of Rajasthan & Others.
Ref:- Hon’ble NGT order dated 22.12.2021.

Sir,

With reference to above, please find enclosed herewith report of joint
committee constituted in 0.A. N0.363/2021 in the matter of Kalu Ram Yadav V/s
State of Rajasthan & Others. Submitted for kind consideration please.

Yours Sincerely,

Encl:- As above

(Neeraj Sharma)

Nodal Officer

34 .
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REPORT OF JOINT COMMITTEE CONSTITUTED IN

O.A. NO. 363/2021 IN THE MATTER OF KALU RAM

YADAV V/S STATE OF RAJASTHAN & OTHERS ORDER

DATED 22.12.2021 PASSED BY HON’ BLE TRIBUNAL

E That Hon’ble National Green Tribunal has
been pleased to passed order dated
22 122041 and constituted a Joint

committee consisting:-—

District Magistrate, Sikar
- Divisional Forest Officer, Sikar
i State Pollution Control Board.

Hon’ble Tribunal directed the aforesaid
committee to submit the factual and
action taken report within one month. The

State Pollution Control Board will be a

nodal agency for coordination and
compliance.
2, That in pursuance to order dated

22.12.2021, District Collector appointed
Assistant District Collector, Neem Ka
Thana and State Pollution Control Board

appointed Regional Officer, Sikar. A coOpY

Ay W '
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of the orders are submitted herewith and
marked as Annexure-l.

i 8 That Deputy Conservator of Forest, Sikar
has submitted his factual report dated.
18.01.2022 along with entire detail of
Saw Mills. The details given by them 23
Saw Mills were permitted, out of them 20
Saw Mills has submitted renewal
application. Forest Range Office,
Shrimadhopur has taken action against 24
illegal Saw Mills and case filled. A copy
of the factual report dated 18.01.2022 1is
submitted herewith and marked as
Annexure-2.

4. That Regional Officér, Rajasthan State
Pollution Cofkrol Board, Sikar has
submitted consent status of the Saw
Mills. The Saw Mills are covered under
green category. A copy of the details 1s
submitted herewith and marked as
Annexure-3.

D A joint committee of concern departments

was formed by District Collector, Sikar
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to take action against illegal Saw Mills.
A copy of the order is submitted herewith
and marked as Annexure-4.

6. That, thereafter, it has been decided
that a joint inspection should be held by
the joint committee and concern
departments as under:-

- 4 Assistant District Collector, Neem Ka
Thana (nominated by the District
Collector, Sikar).

2. Deputy Conservator of Forest, Sikar.

k. 28 Regional Officer, Rajasthan  State
Pollution Control Board, Sikar.

In pursuance to aforesaid decision a
joint inspection was held on D4.,.02.2022.
Prior to aforesaid joint inspection
proper acknowledgement/information has
been given to the Applicant Shri Kalu Ram
Yadav through SMS and Mobile
conversation. It is further submitted
that, thereafter, a joint inspection was
held in presence of applicant and 13

sites at Village Arniya, 6 sites at
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Village Mahroli and 25 site at Vvillage
Thoi were visited. There was no illegal
Saw Mills were observed during
inspection.

The committee also took photograph of
the site inspection which are annexed
along with joint inspection report dated
04.02.2022. A copy of the joint
inspection report dated 04.02.2022 along

with details and Photographs is submitted

herewith and marked as Annexure-5.
Report is being submitted for kind

perusal of Hon’ble Tribunal.

et

(Anil Kumay Mehla) (Neeraj Sharma)
Additional'District Collector, (Regional Officer)
Neem Ka Thana R.S.P.C.B., Sikar
- Erest =rEh)
: e T
RﬁﬂmﬂﬂﬁIWﬁWﬁﬁﬂﬂﬁ?
Rl chd
(Bhima Ram Choudhary)
Deputy Cqnservator of Forest,
Sikar __(h' T )
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URGENT

—  NOF I g e Aed

~- RAJASTHAN STATE POLLUTION CONTROL BOARD
Seay

4, Institutional Area, Jhalana Doongri, Jaipur.

| Phone: 5101871, 5101872, EAPBX: 5159600, 5159699

No. F.10 (410) RPCB/Legal/NGT/2021/ 63~¢ & Date: 05/0{/%22
Regional Officer,

Rajasthan State Pollution Control Board,

Sikar.

Sub: - Compliance of Hon’ble National Green Tribunal order dated 22.12.2021 in Original
application no. 363/2021 Kalu Ram Yadav vs State of Rajasthan & Others.
Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT by order dated
22.12.2021 has directed inert-alia as follow:-
“I. Grievance in this application is against illegal operation of saw mills in Tehsil
Shrimadhopur, District Sikar, Rajasthan. The saw mills are fed by illegally cut trees.
there are about 20 sawmills which are noncompliant with the environmental norms. They
do not have requisite consents.
2. In view of above, the facts need to be verified by a joint Committee comprising of the
State PCB, District Magistrate, Sikar and the Divisional Forest Officer, Sikar. The nodal
agency will be the State PCB for coordination and compliance. A factual and action
taken report may be furnished within one month by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/ OCR Support PDF and not in the form of
Image PDF.”

You are hereby, nominated as member of the committee and also appointed as Nodal
Officer on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT order and file
the compliance report of order dated 22.12.2021. The Hon’ble NGT order dated 22.12.2021
alongwith documents are enclosed with this letter for ready reference.

Enclosed-As above
Yours sincerely,

(Anan han). ‘
Member Secretary

o\
Copy to following for information and necessary action:-
1. District Magistrate, Sikar.
2. Divisional Forest Officer, Sikar. %‘
: & GIC (MUID), RSPCB, Jaipur. p
Member Secretary

ol
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Regional Office, Rajasthan State Pollution Control Board, Sikar

= Name of Industries Address Tehsil Dist. S
No. Status/ Remark
1 |Sh. Praveen Kumar S/o Sh. SKS RIICO Industrial |Srimadhopur |Sikar |Applied
Pawan Kumar Area, Parshrampura
2 |Sh. Lalit Goyal S/o Sh. SKS RIICO Industrial [Srimadhopur [Sikar |Applied
Omprakash Goyal Area, Parshrampura
3 |Sh. Jagdish Prasad Jangir S/o  |Bawadi Srimadhopur |Sikar |Applied
Lala Ram Jangir
4 |Sh. Mohan lal S/o Sh. Jamana |Pujari Ka Bas Khandela Sikar |Applied
Lal Jangir
5 |Sh. Moolchand Jangir S/o Bawadi Srimadhopur |Sikar |Notice issued
Sh.Seduram Jangir on 08.02.2022°
6 [Sh. Mahesh Chand S/o Sh. Dhayalo Ki Dhani, Srimadhopur |Sikar |Notice issued
Chauthmal Parasarampura on 08.02.2022
7 |Sh. Bhagirth Prasad Yadav S/o |Kanchanpur Srimadhopur |Sikar [Applied
Sh. Ramgopal Yadav
8 |Sh. Man Manendra Pareek S/o |Divrala Srimadhopur |Sikar |Notice issued
Sh. Durga Prasad Pareek on 08.02.2022
9 |Komal Prasad Saini S/o Sh. Dhani Bandh Bad, |Srimadhopur |[Sikar |Applied
Gheesa Ram Saini Divrala
10 |[Sh. Bhawansahay Jangir S/o Sh. |Jharli Srimadhopur |Sikar |Notice issued
Narayanram Jangir on 08.02.2022
11 |Sh. Ramdayal S/o Sh. Bhirana Srimadhopur |[Sikar |Applied
Nathuram Jangir
12 |Sh. Nathuram S/o Sh. Nanchha |Chhilawali Srimadhopur |Sikar |Applied
Ram
13 |Sh. Rekharam S/o Sh. Likhma |Tapiplya Srimadhopur |Sikar |Notice issued
ram Regar on 08.02.2022
14 |Smt. Gyarshi Devi W/o Sh. Thoyi Srimadhopur |Sikar |Applied
Matadeen Jangir
15 |Ramnarayan Verma S/o Sh. Sh. |Kalyanpura Srimadhopur |Sikar [Notice issued
Bhura Ram on 08.02.2022
16 |Smt. Santosh Devi W/o Sh. Ward No. 04, Pujari |Khandela Sikar |Applied
Madan Lal Jangir Ki Bas
17 |sh. Mandan Lal Jangir S/o Bodu |Ward No. 04, Pujari [Khandela Sikar |Notice issued
Ram Ki Bas on 08.02.2022
18 |Sh. Rajendra Kumar S/o Sh. Ward NO. 18, Srimadhopur [Sikar |Notice issued
Dayal Das Srimadhopur on 08.02.2022
19 [Sh. Omprakash Goyal S/o Sh.  [SKS RIICO Industrial [Srimadhopur |Sikar Applied
Mangiram Goyal Area, Parasrampura i
20 |Sh. Mohan lal S/o Sh. Ward No. 04, Srimadhopur |Sikar |Applied
Murlidhar Sharma Maharoli
21 |Sh. Bhanwar Singh S/o Sh. Ward No. 16 Srimadhopur |[Sikar |Applied
Hanuman Singh Maharoli
22 |sh. Vikram Singh S/o Sh. Bishan |Ward No. 7 Maharoli Srimadhopur |Sikar [Applied
Singh
23 |Sh. Laxmikant S/o Sh. Nathulal |Ward No. 4 Maharoli|Srimadhopur Sikar [Applied
Sharma
Consent Application Submitted = 15
Notice issued = 8
Total = 23
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